45 Written Answers

{c) Thc aim of the Government has bcen
10 cnsure that complete peace and
normalcy is restored in the State of
Jammu & Kashmir at the carliest. While
continuing sustained sction to contain the
activities of the terrorists and reduce the
fear of the gun, a number of other
measures and initiatives have also been
taken towards the above objective. These
include focussed "action to step up the
pace of development and revival of the
cconomic activities and vocations of the
people which had been adversely affected
by the terrotist violence; efforts to
enhance employment opportunities for
the youth the in the State, including
those who have moved away from the
gun; reactivation of the local
administration and police and revival of
their normal activitics; strengthening the
mechanisms for grievances redressal and
enlisting the cooperation of the people
with the administration; various
confidence building measures, including
increased transparency, review of cases of
detenues and relcases from time to time,
and involvement of the people themselves
in countering the activities of the
militants, etc. Speccial attention has also
been given to encourage the mis-guided
youth to give up the gun, and return into
the mainstream and the democratic
process.

Government has been holding reulgar
consultations and dialdgue with leaders of
various political parties and groups,
within the State and at the national level.
The Prime Minister has visited all the
regions of the State, and other senior
Ministers and political leaders have also
been visiting the State regularly to
interact with the people and to take stock
of the situation. The Government has
also clearly stated its commitment to
maximum autonomy for Jammu &
Kashmir, kecping in view the aspirations
of the pcople of all regions of the State,
and that further discussions in this regard

would be held when an elected
Government and Assembly are in
position. A number of major
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rchabilitation of various sectors of the
cconomy which had been most adversely
affected by terrorist violcnce have also
been announced.

The measures and initiatives have had
a perceptible positive impact on the
situation. In the wake of these
developments, action to hold Assembly
clections has alrcady been initiated.
which has drawn visible positive response
from the people and various groups in
the State. Thc Government views this as
a further important step in the process of
restoration of abiding peace and
normalcy in the State of Jammu &
Kashmir.
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Central Grants to Mahila Mandals and
Yuva Mandals for Wasteland
Development in Maharashtra

*578. MISS SAROJ KHAPARDE:
Will the Minister of RURAL AREAS
AND EMPLOYMENT be pleased to
state:

(a) the number and details of Mahila
Mandals and Yuva  Mandals in



